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R _ val of water logging and salinity in
COMMITTEE ON PUBLIC soi]l will help in increasing agricultu-
' UNDERTAKINGS ral production in the country,

FOURTEENTH REPORT.

SHRI BANSI LAL (Bhiwani):
Sir, 1 beg to present the Fourteenth
Report (Hindi anqd English versions)
of the Committee on Public Under-
takings on Action Taken by Govern-
ment on the recommendations con-
tained in the Eighty-third Report of
the Committee on Public Undertak-
ings /(Fifth Lok Sabha) on Indian
Dairy Corporation (Ministry of Agri-
culture—Department of Agriculture
and Cooperation),

COMMITTEE ON PETITIONS
THIRD REPORT

SHRI RAGHUNATH SINGH
VERMA (Manipur): Sir, I beg to
present the Thirq Report (Hindi and
English versions) of the Committee

on petitions,

MR. SPEAKER: Now matters un-
der Rule 377. Smt. Gurbrinder Kaur

Brar,

(Interruptions) **

MR. SPEAKER: Nothing without
my permission will go on record

——

12.12 hrs,
MATTERS UNDER RULE 377

(i) WATER LOGGING IN MUKTSAR TOWN,
Districr FARIDKOT, PUNJAB.

, SHRIMATI GURBRINDER KAUR
BRAR (Faridkot): Sir, waterlog-
ging and salinity in soil ig a national
problem which ig faced in many
parts of the country and needs the
attention and help of the Central

One such area which is beset with
problem of water logging is the town
of Muktsar in Faridkot district.
Pilgrims in arge numberg visit this
town while touring shrines associat-
ed with the lives of Sikh Gurus.

The soil around Muktsar is eminen-
tly suitable for cultivating the Ame-
rican variety of cotton. But because
of the water logging problem, a large
number of cultivators are experiencing
difficulties in growing thig variety of
cotton. With the elimination of the
water logging problems, the Ameri-
can variety of cotton will once again
be cultivated extensively in this area
bringing~ economic benefits to the
poor cultivators,

Unfortunately, Muktsar presents
an unpleasant appearance during
most part of the year. Several areas
in the town and the approach roads
are water Jogged and the under-
groung water level is only six feet
below the surface. The whole area
is contaminated and becomes a brea-
ding ground for mosqﬁitOes and poses
a health hazard to the people of the
town,

The water logging problem of the
town requireg both short-term and
long-term schemes to solve the prob-
lem. The short-term solution in-
clude installation of pumps at several
locationg which can constantly pump-
out contaminated water into the
‘Nalahs’ and disinfecting the area.
The long-term solution also involve
laying down proper drainage lines
which can drain out the water from
Muktsar and surrounding areas thro-
ughout the year and in particular
during the rainy season.

. The Government is requested to
give earnest attention to the water
logging problem of Muktsar town and
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the swrounding areas and draw up
both short-term and long-term plans
for its early solution.

(if) DRINKING WATER SUPPLY IN MADRAS

SHRI K. MAYATHEVAR (Dindi-
gul): Bir, the problem of augmenting
drinking water supply in the cosmo-

politan City of Madras is a matter of

all.India importance and requires the
attention of the Central Government
for evolving a practical and viable
scheme for its solution.

In this context it may be mentioned
that the Veeranam Scheme was pre-
pared at an estimateq cost of Rs. 28
crores, out of which Rs. 11 crores have

already been spent,

It is, however, understood that in-
stead of implementing this economical
and practica] scheme which would
have brought the much-desired relief
to the City of Madras, the authorities
have prepared a highly inflated Katta-
lai Scheme at an estimated cost of
Rs. 459 crores. Apart from the colos-
sal financial implication, this would
affect the agricultural production in
the State, ag it would take
away valuable land. That is the rea-
son ‘why it has been opposed by the
farmerg of all gections.

1 therefore call wupon the Central
Government {o take interest in the
problem’ of augmenting drinking water
supply in Madrag City and help the
Btate Government to evolve and im-
plement a practical and viable scheme
in thig regard.

(iii) MEASURES TO CREATE MORE EMPLOY-
MENT OPPORTUNITIES IN WEST BENGAL

SHRI SOMNATH CHATTERJEE
(Jadavpur): Sir, the problem of the
unemployed in the State of West Ben.
gal is sp acute that all the develop-
mental measures sponsored by the
State Government wil] remain unim-
plementeq unless the Central Govern-
ment' comes forward to step up their
investment in the State for the esta-
blishment of new industrial units l.n
the Central Sector. Therefore,
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for that purpose, I urge that the Cen-
tral Government should set 'up a Ma=
jor Ship Repaf¢ 'Compléx, a Ship~
building Yard at Haldia; expand the
refining capacity of the Oil Réfinery at
Haldia, establish a coastal-baseq Steek
Plant at Haldia, expand the sfeel.malk-
ing capacity’ of the Durgapur Steel:
Plant, Alloy Steel Plant, Indian' Iron
angd Stee] Company; and establish new
units in West Bengal by Bharat Elec-
tronics Litd., the Céntral Chemical and
Pharmaceutical units; and the Circular
Railway in 'Caleutta. - From 'a perusal
of the Sixth Five-year Plan (1980—85)
document of the Planning Commission
which has been recently discussed at.
the meeting of the National Develop-
ment Council held in New Delhi, it
transpires that despite repeated re-
guests, the demandg of the State of
West Bengal have not received due
consideration.

For the last 14 years, except the
Metro Railway, there were no major
Central investment in West Bengal.
Moreover, 'whatever Head Offices of
the Central Government were there,
uncalled for moves to shift Heaq Offi-
ces from West Bengal are going on.
May I ask the Government why the
whole Eastern Region is neglected by
not giving proper attention to the
problem? The highest number of edu-
cated unemployed is in West Bengal.
But, what is the Central Government
doing? Instead of solving the problems
they are putfing hurdles and inter-
fering in the State matters—whether
it is on the Food-for-work programme,
or in the educational institutions.

Under these -circumstances, I urge
upon the Government to sanction
project considering the huge un

-ployment situation' in the State of West

Bengal.
(iv) REPORTED FALLING OF TREES I¥
DELHI
DR. VASANT KUMAR PAmT
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